|
AT /7-. |
y "'; . IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT hIYDERABAD
C.A.NO, 165/93. \ 1
D L+ — - ‘
Between: ) Jate of Order: 2 3]93. ) |
4 !
. |
smt , B, Kanakamahal akshmi, \/ iL #.'
—— | i
and

L ]

.e Applicant , ¥
4

1, The Chief Post Master General, ' |
Andhra Circle, abids, Hyderabad-1,

2, The Senior Superintendent of Fost Offices,
Nellore Division, Nellore,

4\
3. The Senior Superintendent of Post Offices,
Visakhapatnam Division, Visakhapatnam,

I
oo Re spondenld.l: S ‘
For the aApplicant: My.K,Janardhan Rao, Advocate for Mr.M.P.Ch‘

andr amouli,

, | Advocateil” |
For the Respondents: Mr,M, Jaganmohan Reddy, Addl.CGsC. |
) CORAM:

rd

.
The Tribunal made the following Order:~-

‘ i
THE HON'BLE MR,T,CHANDRASEKHAR REDDY 3 MEMBER ( JUDL )

i
Mr,K,Janardhan Rso for the Applicant and MI.M.JégaALohan ‘
Reddy, Standing Counsel for the Respondents present. Heard, b
Issue notice to the Respondents for admigsion and hearing of thl

1S OQ‘A. !
and list the OA on 12-4-93. - The Respondents shall make it clea a
whether this applicant had studied in Visakha Tutorial College,

Visakhapatnam as contended by the Applicant in this O.A, l |
The Respondents also further are to produce all the relevant reco

r \d's.'. .,—-Aw‘ i
pertaining to this O,A. as the O.A. is likely to be disposed of lat
" the adnission stage itself,

Deputy Registr

To
1, The Chief Post Master-General,
Apdhra circle, abids, Hylerabad-1.
2. The Senior Superintendent of rost Offices,

3. The Senior Buperihtendent of Post COffices,
visakhpatnam Division, Visakhapatnam.

Nellore Division,Nellore.

4. One copy to Mr.M,P.Chandramouli, Advocate, 1-.7-139/1,
S.R.K.Nagar, Musheerabad,Hyd=-48.

5. One copy to Mr.M.Jaganmohan Reddy, aAddl.CGSC.CAT.Hyd. M
6. One spare COPYs |




L)

pvm

TYPED BY COMPAREL BY
CHaCKEL &Y APPROVED BY

po -
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TH ik CUNIRAL ADMT NLOEReTT i s

HY DL sl Bee T AT \HY DRARZS AL

]
|

I

THE HON'BLE MR.K.BALASUBRAMANTAN:M(Z)

AND
—

THE HON'BLE MR.CHANDRA SEKHAR REDLY 7
) sMEMBER(J)

AND
THE HON'BLE MrR,

DATED: “"2-- 3-1993

. ORLER/ JUB&MENF5—>

s

R.P./C.P/M.A. Ne.

. in
wael kS )9

T.A.No, - 7 (W.P.No, * >

Adnitted and Interim directions

jected/Orddred e
No order as to costs, - 2;>,

”,/’ :

Cantray AdmiﬁiQtraa_t}v Dung)
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SPATCH
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‘LHYDERABAD BENCH.






